O.A.No.482/90
BETWEEN:

Sri Makhan Lal'Kar

AND

1. Union of India, rep. by

“Auvarantine & Storad

its Secretary, Mini
of Agricultural & §

Development, G.C.l4q

NEW DELHI.

Chief Administratiy
Directorate of Plai

Faridabad (HARYANA])

Director {Incharge)

Centrsl Plant Frotection

Training Institute
Rajendra Nagar,
HYLERABAD,

 stry
tural

Counsel for the Applicant

Counsel for tre Respondents

CORAM:

HCN'BLE SHRI T,CHANDRJ

Hon'ble Shri T.Chandr

{Order

re Officer,
rt Protection,
e, N.H.IV,

' i
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD

Date of Crder: 8,7.1992

.. Applicant.’ .

++ Respondents,

.+ Mr, M.Vijaya Prakash

«» Mr., N.Bhaskara Rao

nSEKHARA REDDY, MEMBER (JUDL. )

of the Single Member Bench is delivered b

j - ¢C

[

hsekhara Reddy} Member(Judl.) Y.

.a-‘2



of the Administrative T
order of the applicant g

cant from Hyderabad to H

2.

Mr.N.Bhaskara Rao, Stand

is present and is heard.

3.
due to'retire by the end
(kvermentiquite evident t
fhe end of March, 1992
in view of this position

bear their own costs.

Copy to:-
1. Secretary, Ministry
G.0.I, Unien of Indi
2. Chief Administrative
tien, Auvarantine & 5
st Direcesr (Incharge)
Institute, Rajendra
4, One copy te Sri, M.V
Chikkadpally, Hyd.
5. One copy to Sri. N.B
6. One copy te Hen'ble
7. One spare Copy.
Rsm/ -
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This is an application filed under Section 19

None is present on behalf of

In the CA it
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[
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Dated: B8
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ikaner in Rajasthan.

ing Counsel for

is pleaded that

of March 1992,

CA is dismissed.

th July, 1992 D

(Dictated in -

the Cpen Court)

@, New Delhi,
Officer,
terage, N.H,IV,

Nagar, Hyd.

the applicant.

the respondents

From the said

hat the applicant had retired by

- . CQ b m U.Pfll'g‘?--lt‘ﬁﬂh'(»\...

(T.CHANDRASEKHARA REDDY)
Member(Judl.) -

gistrar(Ju

o

ibunals Act to set aside the transfer

ated 4.5.1990 transferring the appli-

the applicant was

fter filing of this application. So,

The parties shall

of Agracultural & Rural Deveiopment,
Directorate ef Plant Pretec-
Faridabad (Harayana),
central Plant Protectien Training
ijaya Prakash, advosate, 1-8-423,

naskara Rae, Addl. CGSC, CAT, Hyd,
Mr. T.Chandrasekhar Reddy, M(J), CAT, Hyd,



T o 32 90\

-
/"’ V i; \"’
. =R

TYPEL BY [ COMPARED BY P
czmcéay ‘ APPRCVED BY,
IN THE CEATRAL ADMINISTRATIVE TRI%

BUNAL 3 HYLERABAD BENCH,
THE 0 B0LE M)

THE HOi'ELE MR.E.BALASUBRAVANIAN: M(A)

AN

»

THE HON'BLE FK.T.CHANDRASEKHMAR REDDY :
\ MEMBEE(J)

Al

THE HOW'BLE MR.C.J) ROY 3 MEMBER(J)

Dated: ‘EZ?/ _1992

[

OREER-7JTUDGMENT

e

AT

T, Aoy | (w.P-rNé,M_u. | —

Admitted and interim directions

" issued.

Al lowed L

Lisposed. of with directions
—Tismissed e s

Digndssed as withdrawn .

Dismissed for Befault.
M,A.0rdered/Re jected.

Y

' pvm. . _No-erder as to costs.
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